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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE C
UM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL

BENGALURU BENCH, BENGALURU, HELD ON 04.05.2018.
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Heard Shri A.M. Sridharan, learned cou
Ms. Aishwarya A.K. for the respondent.

The learned counsel for respondent submijitted that he d

amended petition since he has a
the amended petition.

Post the case for final hearing on 05.06.2018.
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